
In the Central Aninjstratjve Tribunal 
Calcutta-Bench 

f 1990 
(OA NI3I of 19-96) 

Present : H.nble Mr, V. Purkayastha, Judicjal Member 

Jayanti Gupta & Mw. 

IIsvs_. 

Per the Applicant : Mr. Sawir Ghmsh, Av.cate 

Per the Respondents: Ms. U. Sanyal, Adv.cate 

Heard on : 9..799 	 Date .f Jugernent : 9..799 

ORDER 

Ii. Advecate Mr Ghesh submits that the app.icant does 

net want to prsceed with the 'applicatisn since he' get the relief.' 

Prayer is a11.we. Accerdingly, CPC is disposed ef. 

D. 'Puastha ') 
Member(J) 
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